HARYANA VIDHAN SABHA SECRETARIAT
NOTIFICATION
The 31St October 2019

No HVS-LA—115/2019/ 87 The followmg order by he Governor of Hdryana Dated
0th October 2019 is published for general information:-

““IN' EXERCISE | OF THE 'POWERS CONFERRED' UPON ME BY
CLAUSE (1) OF ARTICLE 174 OF THE CONSTITUTION OF INDIA, 1,
, o SATYADEO NARAIN ARYA, GOVERNOR OF HARYANA HEREBY
it T 'SUMMON THE 'HARYANA VIDHAN' SABHA ‘TO MEET IN THE
HALL OF THE HARYANA VIDHAN SABHA AT CHANDIGARH ON

MONDAY THE 4“’ NOVEMBER 2019 AT2.00 P.M. -

Dated, Chandlgarh ! ) SATYADEO NARAIN ARYA

< The 30" October,2019. - GOVERNOR OF HARYANA.”
R.K. NANDAL,
SECRETARY.
Bndst. No. HVS-LA-115/2019/ 1543’7" 75 Dated Chandlgarh the 315l October, 2019.
Copy forwarded to:- = o

1. All Members of the Haryana Vidhan Sabha

i * 2. The Chief Secretary to Government Haryana (Political Branch) with 4 spare copies;
3. The Secretary to Governor, Haryana Chandigarh; ~
4. The Advocate General, Haryana, Punjab & Haryana High Couﬂ,'Chaxidigarh;

" 5. .The Chief Secretary to Government, Haryana, (Circhlating Branch) with 175 spare
copies for distribution amongst the various Admlmstratlve Secretanes and their
‘Branches; o

6. All Additional Chief Secretaries and Principal Secretaries to Government Haryana,
/. Chandigarh; . | ‘ ‘
7.+ The Secretary General, Rajya Sabha, Parliament House Annexe, New Delhi-110001;
8."The Secretary General, Lok Sabha, Parha_tnent House, New De1h1 110001;
9. The Principal Secretaries/Secretaries of all State Leglslatlve Assembhes/Councﬂs in India;
10. The Secretary to Government of India, Mmlstry of Law, Department of Legal Affairs,
New DeIh1 . o
711 The Secretary to Government of India, Department of Parhamentary Affalrs 92-
Parliament House New Delhl, _ ,
i2. The Prmc1pa1 Secretary, E lectlon Commission of India; Nirvachan Sadan, Ashoka Road,
New Delhi;
13.The Librarian, Lok Sabha Secretariat, Parliament House, New Delhi — 110001;
; “14. The Chief Electoral Officer, Haryana, Election Department, Chandigarh;
: * 15. The Registrar, Kurukshetra University, Kurukshetra, Haryana,
16. The Registrar, Maharshi Daya:nand University, Rohtak, Haryana;
17. The Registrar, Guru Jambhesﬁwar University of Science and Technology, Hisar, Haryana;
18. .The Registrar, Chaudhary De\‘(i Lal University, Sirsa, Haryana;
19. The Registrar, Chaudhary Charan Smgh Haryana Agricultural University, Hisar, Haryana
P.T.O.




20 The Reg1strar Bhagat Phool Smgh Mahlla Vlshwawdyalaya Khanpur Kalan, Distt.
) Sonepat Haryana v -l
- 21. The Registrar, Deenbandhu Chhotu Ram Umversuy of Sclence and Technology,
i Murthal Distt. Sonepat Ha1 yana o S
22, The Reglstrar, Pandlt Bhagwat Dayal Sharma Umversny of Health Sciences, Rohtak,
. *Haryana ‘ ; . ,
23. The Reglstrar J.C. Bose Umversny of Science and Technology, YMCA Faridabad,
, Haryana, b

" ‘ }24 The Reglstrar Lala Lajpat Rai University of Veterinary and Ammal Sclences Hisar,
7 Haryana
. : . 5 The Reglstrar Indira Gandhi University, Meerpur, Distt. Rewari, Haryana

7 ,‘ 26. The Reglstrar Dr. B.R. Ambedkar National Law Umver31ty, Sonepat, Haryana

-~ t27. The Registrar, Chaudhary Ranbir Singh University, Jind, Haryana;
28 The Registrar, Chaudhary Bansi Lal University, Bhiwani, Haryana;
.- 29. The Registrar, Pandit. Lakhm1 Chand State University of Performmg and Vtsual Arts,

Rohtak, Haryana; &

. 30, The Reglstrar Maharana Partap Hort1cultura1 Umversﬁy, Karnal, Haryana

31, TFhe ~Reglstrar, Shri Vlshwa{karma Skill University, Haryana, Dudhola, Dlstﬁ. Palwal,
: Haryana Lo e i ; . ‘

32. The Registrar, Pandit Deen Dayal Upadhayaya Un1ver31ty of Health Sc1ences, Karnal,

- Haryana; ~ ; )

33. The Reglstrar Gurugram Umversrcy, Kankrola, Distt. Gurugram Haryana;
34 The Registrar, Maharishi Balmiki Sanskrit University, Kaithal, Haryana;

- 35, The Dlrector-General Infoxmatlon, Public Relations and Languages. Department

, Haryana Chandlgarh
6. All Press Representa’uves accredlted to the Haryana State, '

37, The Prmcxpal Accountant General (Audlt) Haryana, Chandlga:rh
38. Allthe Ofﬁcers/Heads of B}"anches in the Haryana Vldhan Sabha Secretariat, Chandigarh,
39. The System Analyst-Cum-Nodal Officer, Haryaha Vidhan Sabha Secretariai to upload a

“copy of the Notification of the Session on the Website of the Haryana Vldhan Sabha,
for information.

SECRETARY.
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